
 12.03  hrs.

 Title:  Statement  regarding  Government  Business  for  the  week  commencing  the  7th  March,  2001  and  submissions  made
 by  the  Members.

 THE  MINISTER  OF  PARLIAMENTARY  AFFAIRS  AND  MINISTER  OF  INFORMATION  TECHNOLOGY  (SHRI  PRAMOD
 MAHAJAN):  With  your  permission,  Sir,  |  rise  to  announce  that  Government  Business  during  the  next  week  will  consist  of: -

 1.  Consideration  of  any  item  of  Government  business  carried  over  from  today"s  order  paper.
 2.  Consideration  and  passing  of  the  Narcotic  Drugs  and  Psychotropic  Substances  (Amendment)  Bill,  2000  as  passed

 by  Rajya  Sabha.

 प्रो.  रासा  सिंह  रावत  (अजमेर)  :  अध्यक्ष  महोदय,  कृपया  आगामी  सप्ताह  की  कार्यसूची  में  निम्न  विषयों  को  सम्मिलित  कर  कृतार्थ  करें  :-

 1.  राजस्थान  में  निरक्षरता  उन्मूलन  तथा  सतत  शिक्षा  के  लिए  केन्द्र  द्वारा  प्रवर्तित  एवं  अनुदानित  अनौपचारिक  शिक्षा  एवं  लोक  जुम्बिश  योजनाओं  को  चालू  एवं
 नियमित  रखे  जाने  की  आवश्यकता।

 2.  राजस्थान  में  लम्बित  तथा  पूर्व  स्वीकृत  आमान  परिवर्तन  एवं  नई  रेल  लाइनें  डाले  जाने  संबंधी  योजनाओं  को  अधिक  धनराशि  जुटाकर  शीघ्र  क्रियानवित  गये  जाने
 की  आवश्यकता।

 योगी  आदित्यनाथ  (गोरखपुर)  :  अध्यक्ष  महोदय,  निम्नलिखित  विजय  को  अगले  सप्ताह  की  कार्यसूची  में  शामिल  करने  का  कट  करें  :-

 "गोरखपुर  उत्तर  प्रदेश  का  प्रमुख  धार्मिक,  सांस्कृतिक  तथा  औद्योगिक  नगर  होने  के  कारण  तथा  प्रतिष्ठा  लाखों  की  संख्या  में  आने  वाले  देशी-विदेशी  पर्यटकों  को  देखते
 हुए  नई  दिल्ली-गोरखपुर  के  बीच  हवाई  यात्रा  प्रारम्भ  करने  के  संबंध  में।"

 SHRI  BASU  DEB  ACHARIA  (BANKURA):  The  following  items  may  be  included  in  the  next  week"s  agenda:-

 i.  The  workers  and  employees  of  Hindustan  Steel  Construction  Ltd.,  Jessope,  National  projects
 Construction  Ltd.  and  Tannery  and  Footwear  Corporation  Ltd.  and  many  other  PSUs  are  not  getting  their
 salaries  and  wages  for  months  together.  The  statutory  dues  have  also  not  been  paid  to  the  retired
 workers.  Steps  should  be  taken  to  pay  the  wages  of  the  worker  employees  of  PSUs.

 ii.  Government  should  bring  a  comprehensive  legislation  for  agricultural  workers  to  protect  their  interest.

 SHRI  RAMESH  CHENNITHALA  (MAVELIKARA):  The  following  items  may  be  included  in  the  next  week"s  agenda:-

 i.  The  various  problems  being  faced  by  the  workers  of  Instrumentation  Unit,  Palaghat,  Kerala.
 ii.  The  serious  problems  facing  the  FACT,  Alwaye  due  to  the  steep  fall  in  the  duty  of  Caprolactum.

 DR.  A.D.K.  JAYASEELAN  (TIRUCHENDUR):  The  following  items  may  be  included  in  the  next  week's  agenda:

 i.  Need  to  upgrade  and  improve  Tuticorin  Airport  in  view  of  special

 export  Zone  being  set  up  at  Nanguneri  in  Tamil  Nadu.

 ii.  Need  to  start  more  trains  from  Kanyakumari  to  different  centres  in  the  country  in  view  of  its  importance  as
 a  tourist  centre.

 SHRI  KHARABELA  SWAIN  (BALASORE):  The  following  items  may  be  included  in  the  next  week's  agenda:

 i.  Judicial  Reforms
 ii.  The  role  of  bureaucracy  in  the  present  context

 श्री  रामजीलाल सुमन  (फिरोजाबाद)  :  महोदय,  माननीय  संसदीय  कार्य  मंत्री  महोदय  द्वारा  दिए  गए  आगामी  सप्ताह  के  लिए  सदन  में  विचारार्थ  वियों  से  संबंधित
 वक्तव्य  के  अंत  में  निम्नलिखित  विषयों  को  भी  शामिल  करने  का  कट  करें।

 1.  देश  में  लघु  उद्योगों  और  कुटीर  उद्योगों  में  मंदी  के  कारण  उनकी  रूग्गता  लगातार  बढ़ती  जा  रही  है।  फलस्वरूप  रोजगार  के  नये  अवसर  पैदा  नहीं  हो  रहे  हैं,
 बेरोजगारी  बढ़  रही  है  और  देश  की  बहुत  बड़ी  पूंजी  अनुत्पादक  होती  जा  रही  है।

 2.  देश  में  रुपए  की  कीमत  गिरती  जा  रही  है,  परिणामस्वरूप  देश  का  आयात  महंगा  होता  जा  रहा  है,  जो  देश  की  अर्थव्यवस्था  पर  कुप्रभाव  डाल  रहा  है।

 डॉ.लक्ष्मीनारायण पाण्डेय  (मंदसौर)  :  अध्यक्ष  महोदय,  निम्न  विय  को  अगले  सप्ताह  की  कार्य  सूची  में  सम्मिलित  किया  जाए।

 1.  आयुर्वेद  चिकित्सा  पद्धति  का  व्यापक  लाभ  जन  सामान्य  को  मिल  सके  व  उक्त  पद्धति  के  सुनयन  को  अधिक  प्रभावी  व  जनहित  मूलक  बनाया  जा  सके,  एतदर्थ  र

 area  व  परिवार  कल्याण  मंत्रालय  में  पृथक  "आयुर्वेद  संचालनालय  की  स्थापना  हेतु  चर्चा |

 2.  "प्रामाणिक  व  गुणवत्तापूर्ण  सामान्य  व  जीवन  रक्षक  औचित्यों  की  उचित  मूल्य  पर  सुलभता  की  ्  से  एक  समीचीन  सुस्पट  भेज  मूल्य  नीति  की  आवश्यकता  पर
 चर्चा।"



 SHRI  VARKALA  RADHAKRISHNAN  (CHIRAYINKIL):  The  following  items  may  be  included  in  the  next  week's
 agenda:

 i.  The  Central  Government  should  take  immediate  steps  for  enhancement  of  import  duty  on  Titanium
 Dioxide  pigment.  The  import  by  multinational  companies  has  adversely  affected  Travancore  Titanium
 Products  Limited  and  Kerala  Minerals  and  Metals  Limited.  They  will  have  to  be  closed  down  due  to  the
 present  low  rate.

 ii.  There  is  a  proposal  for  setting  up  an  Exhibition-cum-Convention  Centre  at  Kalamassery,  Cochin.
 Approval  of  the  project  report  by  the  Ministry  of  Commerce  and  Industry  is  awaited.

 SHRI  RAJIV  PRATAP  RUDY  (CHHAPRA):  The  following  items  may  be  definitely  included  in  the  next  week's
 agenda:

 i.  To  discuss  the  impact  of  WTO  and  take  steps  for  the  removal  of  Quantitative  Restrictions  especially  with
 reference  to  agriculture.

 ii.  To  discuss  the  need  to  protect  wild  life  and  ever  increasing  reports  of  poaching  all  over  the  country  and
 also  to  build  up  national  awareness  towards  environment  protection  and  wild  life  conservation.


